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1, the Ulairman of the Committee on Private Members' Bills and Resolutions baring 
been authorised by the c.ommittee, preaent on their behalf this their Thirty-ninth Report.. 

2. The Committee met on the 50th Mardi. 1964 to consider allotment of time to the 
R.esolutiona set down in the List of Businesa for Friday. the !rd April. 1964. 

5. The Members whoee reaolutions had been included in the List of Business for 
the Std April, 1964 had been invited to present their views on the resolutiona before the 
Cl>lnmittee. Shrimati Savitri Nigam and Dr. L. M. SiDghvi attended the titting. 

t. The Committee rcoommend the allocation of time as follows :-

(1) Resolution regarding Education of w handicapped. 

(2) Resolution regarding People'• Procurator. 

l hour. 

l! hours. 

(S) R.e1<>lution regarding .Economic conditions of hill people. 1 hour. 
I 

Nzw Dam; 
llMch JO, 1964 
ciiGJ,,.a 10, 1886 (Sda) 

S. V. KRISHNAMOORTHY RAO, 
Cltainnan, 

Committee on Privtite Mnnllrrs' Bills anti Re"°'utions. 
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